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Over ProductfWn of items by Foreign 
Drug Finns

4723. SHRI SURENDRA BIKRAM: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) whether some foreign drug com-
panies "have been over-producing items 
of their liking and were allowed im-
ports of raw materials, although they 
had shown specific capacities of these 
items in their applications for indus-
trial licences-.




